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Annex IV  
 

Information on secured assets possessed under the SARFAESI Act, 2002 

 
 
Sl. 
No 

Branch  
Name 

State Borrower 
Name 

Guarantor 
Name 

(wherever 
Applicable) 

Registered  
address  
of the 

Borrower 

Registered 
address  
 of the 

Guarantor 
(wherever 
applicable) 

Outstanding 
amount  
(in ₹) 

Asset 
Classification 

Date of 
Asset 

classification  

Details of 
security  

possessed 

Name of the 
Title holder of 
the security  
possessed 
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